BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 646 OF 2023
IN THE MATTER OF:

Manoj Kumar Kaushal .....APPLICANT

VERSUS

State of Himachal Pradesh & Ors.
....RESPONDENT(s)

MEMO OF PARTIES (As per order dated 05.03.2025)

Manoj Kumar Kaushal ....APPLICANT

VERSUS

1. State of Himachal Pradesh,
Through Chief Secretary, Government of Himachal Pradesh
Department of Personnel, H.P. Secretariat

Email: cs-hp@nic.in (Respondent No.1)

2. Principal Secretary, Industries,
Government of Himachal Pradesh
Email: fssecy-hp@nic.in/appsecy-hp@nic.in
Tptsecy-hp@nic.in/indussecy-hp@nic.in (Respondent No. 2)

3. District Magistrate, Una
Mini Secretariate, Una, Himachal Pradesh 174303
Email: dc-una-hp@nic.in (Respondent No. 3)

4. Divisional Forest Officer, Una
Email: pccf-hp@nic.in/pecf-wl@nic.in (Respondent No. 4)

5. Himachal Pradesh Pollution Control Board
Through its Member Secretary
Him Pravesh, Phase- 111, New Shimla- 171009
Email: mspcb-hp@nic.in/courtcasengt2@gmail.com (Respondent No.5)

6. M/s Hindustan Pectin Farmdirect Powder,
Ingredients Pvt. Citric Acid, Ltd. Plot no.: A-5 lime,
Pandoga Industrial Area, Uparla District Una-174303 (Respondent No. 6)

7. Ml/s lan Macleod Distillers India Pvt. Ltd.
Plot No.: A2, A3, A4,

Pandoga Industrial Area, Uparla district, Una-174303 (Respondent No. 7)
8. M/s Ambaji Enterprises,

Plot No. D10,

DIl Pandoga Industrial Area, Uparla District, Una-174303 (Respondent No. 8)

9. Ministry of Environment, Forest & Climate Change
Through its Secretary,
Indira Paryavaran Bhawan, Jorbagh Road, New Delhi-110003
Email: secy-moef@nic.in (Respondent No. 9)
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